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'L ",INTROPUCTlON, 

, I~th~ chairman of the Railway Convention Committee (1985), 
.:as authorised by the Committee, do present on their behalf this 
Eleventh Report on action tnken by Government on the recommen-
dations contained in their Fifth Report on Rallway Electrification. 

2. The Fifth Report of the Railway Convention Committee (1985) 
was presented to both'the Houses of ParlWrieut', on 6' May, 1986. 
The replies of the Government to all the 32 observations/recom-
mendations contained in the Report were received by 30 December, 
1987. However, the Committee sought further information which 
was furnished by the Ministry of Railways (Railway Board) on 
25 Al?ril, 1988. 

3. The GovernmEmt have accepted the Committee's recommenda-
tion regarding upgradation of the post of Adviser, Electrical to a 
fu:ll-fied'ged Member Incharge of Electrical Department. As the 
Committee feels that the functions of Central Organisation for Rail-
way Electrification can now be handled in the Railway Board 
itself. it qas. in this Report, reiterated its earlier recommen-
dation for disbtnding CORE and making it an integral part 
of the Railway Board to ensure an effective and expeditious mana-
gement of all Railway Electrification Projects. 

4. The cost of hauling traffic per one thousand GKM is Rs. 126.54 
and Rs. 13.84 in respect of steam traffic and electrified movement 
respectively. The Railways have also to lose heavily on transpor-
tation of coal from the far off coal fields, by way of non-revenue 
traffic. The Committee has found some justification in keeping 
steam locomotives in Eastern Railway where a large number of 
Coal fields are located. Ket>ping in view the high cost of hauling 
traffic in respect of steam locomotives, the Committee has desired 
that the process of phasing out of steam locomotives should be II<> 

celerated and as an immediate step the co-existence of electric and 

(v) 



steam traction side by side and in the marshalling yard except in-
the case of Eastern Railway should be totally stopped as this would 
result in creating extra freight loading capacity for the user sector 
economy apart from reducing the cost of hauling traffic. 

5. The Committee considered the replies of the Government at 
their sittin'g held on 25 October 1988 and adopted the Report on 
the same day. The Minutes of the sitting form Part II of the Report. 

NEW DELHI; 
December 5, 1988 
"A-g,.ahayana 14. 1910 (8) -

SUBHASH YADAV, 
Chairman, 

Railway Oonvention Committee 



CHAPTER I 

REPORT 

This Report of the Committee deals with the action taken by 
Government on the Committee's recommendations and observations 
contained in their Fifth Report (Eighth Lok Sabha) on 'Railway 
Electrification'. 

2. The Committee's Fifth Report (Eighth Lok Sabha) was pre-
sented to Parliament on 6 May, 1986. It contained 32 recommenda-
tions and observations. Action Taken Notes on all these recom-
mendations and observations were received from the Government 
On 30-12-1987. However, the Committee sought further information 
on two of these recommendations which was furnished by the MIn-
istry of Railways (Railway Board) on 25-4-1988. 

3. Replies to the recommendations and observations contained 
in the Report have broardly been categorised as under: 

(i) Recommendations and observations which have been ac-
cepted by the Government 
S. Nos. 1, 2, 3, 11. 13, 15, 16, 17, 18. 19. 21. 23. 27. 29 and 30 

(ii) Recommendations and observations which the Committee 
do not desire to pursue in the light of the replies received 

• from Governmen~ 
S. Nbs. 6, 8, 9. 10, 14, 20, 22, 28 and! 3Il 

(iii) Recommendations and observations in respect Of which 
replies of the Government have not been accepted and 
which require reiteration 
S. Nos. 4, 5, 7, 12, 24, 25 and 26 

(iv) Recommendation and observation in respect of which final 
reply of the Government is still awaited 
S. No. 32 

4. The Committee expect tJfat the final reply to the reeommen-
datiOll at S. No. 32 in respect of which only an interim reply hali 
been tlunished will be submitted to them expeditiously. 

5. The Committee will now deal with the action taken by Gov-
ernment f')I1 some of the recommendations. 
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Electrification projects under the control of Open-Line General 
Manager and Disbanding of the Central Organisation Jor Railway 
Electrification (CORE) 

(S. Nos. 4 and 5-Paras 2.19 and 2.20) 

6. The Railway Electrification Progranune on the Indian Railways 
is being carried out by Central Organisation for Railway Electrifica-
tion (CORE) set up in 1981-82 with its headquarters at Allahabad. 
1t has its six field units at Vadodara, Nagpur, Kota, Mathura, Ranchi 
and Bhopal. Besides these ~ix fields units, there are two more field 
units at Vijayawada and Madras under the direct control of the 
General Managers of the respective Railways. During evidence, it 
was stated that it had been decided that the Chief Project Managers 
would be under the control of the openline General Managers, as 
projects under them progressed mudi faster than at other places. 
Since the Railway Electrification Projects are noW under the control 
of open.line General Managers for day to day execution of projects, 
the C()mmittee would like to be apprised of the improvements made 
in the implementation of Electrification Projects as a resul't of this 
<'hange. 

7. Keeping in view the dual functions of looking after the Rail-
way Electrification Projects and also all other aspects of Electrical 
services on the Railways by the Adviser, Electricial, the Committee 
had, in paragraph 2.20. recommended to create a post of full-fledged 
Member in charge of Electrical Engineering in the Railw<Py Board 
by upgrading the post of Adviser Electrical. Iri view of the opin-
ion expressed by the Member, Engineering durin'g evidence on Rail-
way Electrification that "we have felt over the years, it (CORE) 
was not bringing about the much results" and that the main 
functions of the CORE were to ensure bulk procurement 
of material and standardisation of material and equipment for all the 
Railway Electrification Projects, the Committee had also recommen-
ded for disbcmdin~ the Central Organisation for Railway Electrifi-
cation and to make it an integral part of the Railway Board to en-
sure effective and expeditious management Of all Railway Electri-
fication Projects. 

8. Wllereas the Government have accepted the recommen'dation 
of the Committee re.~ardinl:' upg'l'adation of the post of Adviser, El-
ectrical to R fnll~fledged Mf'rnher-inchaTli!e of 'Electrical Ene-ineering 
the Committee's recommendation for disbandin.1l the CORE has not 
been accepted by the Government on the ground that there would 
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110t be any advantage in disbanding the CORE as the CORE' is' '.res~ 
ponsible for overall technical control, providing assis~ce~ tm:& 
procurement of materials and equipments) tendering the placement 
of major eleCtrification contracts; coordination with RDSO in respec:t 
of basic 'design and drawings and with Railway Board regardillg p0-
licy decision; cadre control etc. The Commitce are surprised at' 
the reply of the Government, which goes counter to the views ex.-
press .. -d by the Member Engineering during evidence where he had 
clearly admitted that they had felt over {'he years that CORE was 
not bringing about the mucb results. The Committee are, therefore. 
not satisfied with the arguments advanced by th(~ Government. They 
feel that all the above functions of CORE could be handled in the 
Uailway Board. The' Committee, therefore. reiterate their earlier 
recommendation that CORE shOUld be disbanded and be made all 
integral part of the Railway Board to ensure an effective and ex~ 
diftous management of all Rrtilway Electrification Projl..octs. 

Rl.ecl7·ificati011 of Trullk Route:; 

(S. No.7-Para 3.25) 

9. In view of the growing traffic on the two tnmk routes viz 
Calcutta-Madras and Madras-Bombay, the Committee had, in Para-
graph 3.25 of their earlier Report, recommended that the Govern-
ment should allocate and makp available additional funds during the 
Seventh Pla.l to enable the Railways to commence e;ectrification 
work on these routes and complete it during the Eighth Plan Period. 
In their reply the Ministry of Railways have staten that the c,l"ctri-
fication of railway lines is carried out when found financially justi-
fied on the b~sis of the returns on th~ capital invested and that Cal-
cutta-Madras and Madras-Bombay routes do not qualify for being 
taken up for electrification in the Seventh Plan on this ba~;is. 

HI. However. the Commitl('c find that almost all HI(' trunk rnu{('s. 
excc]}t these two, have b,,'cn t'lectrifierf or arc proposed to hl' c1t~ctri­
lied. For rapid soci(l-c(~onllmic development of tbe area, fast moV('-
ment of goods and passcn~er traffic is pssoofial. TIle Commilhac, 
t1wrcfore. desire that CalcnH;I-Madras find Madras-Bomhay ront('s 
should also lIe eIpciTified on n llriorit:v-hasis. In case it i<; nllt 1l1l!'l-

sihle to start work on these trunk routes durin!! tlte ~vel1th Phn 
duc to paucity of funds. tbe Committee recommend that the e1('f"tri-
fication of the above routes should at least be included in the Eighth 
I'lan. 



11. During their tour of North-Eastern States, the Coul1uitee 
found that there is a feeling of isolation among the people because the 
region could not be fully integrated with the railway system of the 
country. There is an urgent need for fast inter-State express trains 
to tap the immense potentialities for development of this area and 

for movement of essential commodities, defence personnel and 
equipments to the strategic border areas. The Committee, therefore, 
desire that the Railways should also take up electrification of 
North-East Frontier route during the Eighth Plan. . ". 

Phasing out of steam locomoti1,es 

(S. No. 12-Para 3.28) 

12. The cost of ;hauling traffic per 1000 GKM is Rs. 126.54 and Rs. 
13.84 in respect of steam traffic and electrified traffic movement reS-
pectively. Keeping this high cost {actor in view, the Committee 
had, in paragraph 3.38 of their ear·Iier Report, recommended that the 
process of phasing out steam locomotives should be accelerated and 
as an immediate measure, th~ co-existence of electric and steam trac-
tion side by side, particularly in the marshalling yards, should be 
totally stopped. They had alsfJ suggested that in such of marshalling 
yards, as fall in predominantly electrified areas, steam tractions ill 
yards should be done away on priority basis, as such an action ,vould 
remove problems connected with !'letting up of overhead equipment..;; 
(OnE). The Committee are not satisfied with the Ministry of 
Railways's reply that "it wi[} not be immediately possible to elimi-
nate steam traction on all predominantly electrified area .. and in the 
marshalling yardi'l falling in electrified areas as. with· the limited 
availability of dje!'lcl eledrir. locomotives. they have to be utilised 
to first meet the priority needc; in the oveTalJ interest of traffic." The 
date fot' eliminating the steam locomotives has been under constant 
Tevision all these years and a~ainst the target year for condemna-
tion of all the steam locomotives by 2013, it has been revised to 2005 
and again to the yeaI' 2000 hy whicb all the steam lor.omotives al'e 
pToposed to he condemned. Durin~ evidence on "Rol1in~ Stock 
Proe-ramme 0{ the Railways". the Committee have been infonned 
that the Northent and Eastem Railways have a large number of 
th('se steam locomotives only b~ause there are a larl!'e numbeT of 
coal fields fa1linl!in Zharia area and the Northern Ral1wav has a 
flat section. Wbereas the Committpe find. som(" jl1stifj(-ation for 
havinl! steam locomotives with the Eastl"rn Railwavs. the lo,e;c for 
Ihe Northr-m Railwav does not seem to be oliae ronvincinrr as the 
Rainlways have to lose heavily on tTanSl)Ortation of coal from th(' 
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far oft coal fields, by way of DOD-revenue traffic which was* 20.50 
million tonnes against tihe revenue earning freight loading aggrega-
ting to 277.75 mUlion tonnes during 1986-87. ,Keeping in view the 
above facts, the Committee desire that the process of plasing out 
of steam locomotives should be accelerated and as animmediatc 
step, the co-existence of electric and steam tractions ihde by side and 
in the marshalling yards except in the case of Eastern Railways 
slhould be totally stopped. This would result iD creating extra freight 
loading capacity for the user sectors of the economy apart from re-
ducing the cost of hauling traffic. .' • 

Uprating of Electric Locomotives 'at Chittaranjan Locomotivelj 
workshop. 

(S. No. 24 to 26-Para's 5.21 to 5.23) 

13. In their earlier Report, the Committee had observed that the 
current design of electric locomotives WAG-5 for 3900 HP with 
techndlogy based on 1960 vintage was being uprated by the Chit-
tranjan Locomotive Workshop to 5000 HP at its works within exist-
ing equipments and marginal inputs. However, the Committee were 
told that. 18 prototypes 6000 HP engines of 3 types were bein:~ im-
ported from Japan and Sweden. To avoid imports, the Committee 
had desired that indgenisation efforts by CLW/RDSO to up rate the 
HP of locomotives procued at CLW deserved encourage-
ment and needed to be pursued with vigour. Accordingly, it was 
suggested that for better results and. convenience, the research 
work connected with upratirlg of horsepower of electric locomotives 
might be done close to shop. floor level at CLW . . 

14. In their reply, the Ministry of Railways have stated that 
'there is a proposal to transfer product development and service en-
gineerin·g work from RDSO to CLW. This is being examined and 
the views of the Committee about undertaking research work close 
to the shop floor level at CLW are noted.' 

15. The Committee would like to know whether product develop-
ment, service engi:neering work and research work connected with 
..,rating of horsepower. of electric locomotives haVOe actual-
ly been transferred from RDSO to CL W. They would also like to 
be informed of the present !;tag-e of uorating the hor!;epowcr of ele-
ctric locomotives W AG-5 from 3900 HP to 5000 UP. 
-------_.- ...• --_._---

.p. ~9. Indian Rnilway Yoar Hook 1986-87 



6 

16. The Committee had in panl 5.23 of their Report, 'expressed t~ 
view that CLW should be asked to go ahead with uprating of incli~ 
genous electric loco to 5000 or 6000 HP and the Raiiways should 
not attempt to go in for manufacure of impored 6000 HP locos 
which would lead to set-back to the Railways' indigenisation pro-
gramme. They had, therefore, recommended that the imports al-
ready ordered might be reviewed and cancelled, if possible. 

17. In spite of the above recommendation of the Committee, they 
learn that Railways have not only placed orders for importing 18 
l'rototype locomotives-six each of 3 different types for extensive 
field trials, but have also placed additional orders for imports. The 
Committee cannot but express their strong disapproval of the de-
cision of the Ministry of Railways to import these prototypes even 
before the matter could be 'considered by the Committee. They 
would like to know why the Ministry of Railways have decided to 
flout the opinion of the Committee without even apprising the Com-
mittee of the reasons for going in for imllortS.· 

Regulating the power tariffs for Indian Railways 

(S. No. 32-Para 1.16) 

18. The Committee had, Ifi paragraph 7.16 of their earlier Report, 
observed that there is no control of the Ministry of Railways over thE:' 
electricity tariffs for railway traction and that the State ~lectricity 
Boards fix their tariffs with:>ut any consideration. I.stead of enjoy-
ing any benefits on accOlmt of Indian Railways being a public utili-
ty service of national importance and a bulk consumer of electricity, 
they are made to pay a rate even higher than industrial tariffs in 
some cases. Though the Government of India have no powers to 
is!rue nnv nolicy dire~tion to anv St.ate Government/State Electricity 
Board for fixation of power tflriffs under the Electricity (Supply Act, 
1948, yet the situation has, in the pregent day context. charqed. The 
share of p1ectricity £!eneration hy National Thermal Power Corpo-
ration (NTPC)-a Central Government Undertaking is expected to 
incre;1~e to 2~ ner cent hv the enn of Seventh Five Year Plan and 
in arlrlition to thnt Centre hac; [l'ot some hvdro and nuclear power 
plant" under its control. Keening in view the above facts, the 
Committee han recoml"'1f?nden to n'!!l1]nte the nnwer tariffs for rail-
wav traction on a uniform n::JUern thrnmrht the country and if 
neN] he. to Rmend the Electri-ritv (Supnlv) Act. jQ4R hv nersu::Jrling 
the ~t."te Gnvernment" in the larger nRt.ionnl interest., as well as 
in the interest of development of the State themselves. 
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19. In this connection, the Ministry of Railways have informed 
the Committee that the question of application of equitable tarift for 
Railway traction was taken up by the Railways with the Committee 
of Secretaries who in turn have appointed a higb power Committee 
chaired by Member, Thennal, CEA to go into the details of the 
Railways' problems and submit their recommendations. The Com-
mittee would like to know the latest position in this regard. 



CHAPTER U 

RECOMMENDATIONS/OBSERVATIONS WHICH 
HAVE BEEN ACCEPTED BY THE GOVERNMENT 

Rt'commendation 

The Committee note that at the Board level, Member, engineering, 
is the Member-in-charge of Railway Electrification and that he is 
assisted by Adviser, Electrical, and Director, Railway Electrification. 
In addition, there is a Central Organisation for Railway Electrifica-
tion (CORE), set up in 1981-82, to accelerate the pace of electrifica-
tion. It has its headquarters at Allahabad with five field units at 
Vadodara. Mathura. Kota, Nagpur and Ranchi, each headed by a 
Chief Project Manager. The Committee have been told that one 
more field unit is being set up shortly at Bhopal to cope with the 
work load. 1 

[8. No.1 (Para 2.16) of Appendix] 

Action Taken 

The Recommendation of the Committee has been noted. 

[Ministry of Railw<'ys (Railway Board) O.M. No. 85-RCC-
206/5 dated 30-12-1987] • 

Recommendation 

Besides these five field units there are two more field units at 
Vijayawada and Madras unde; the direct control of the General 
Managers of the respective Railways. CORE, however, ensures bulk. 
procurement of material and standardisation of materials and equip-
ment for all the railway electrifkation projects. It would, thus, be 
seen that there are two types of organisations-one is CORE and the 
other is uncle.r the General Managers of Zonal Railways. During 
evidence it was admitted bv the Member Engineering, that "We have 
felt over the years. it (CORE) was no't bringing about that much 
results" and that it has since been decided that the Chief Project 
Manager will be under the control of the open-line General Managers. 
It was also -conceded that the projects under open-line General 
Managers progressed mUch faster than at other places. 

[So No.2 (Para 2.17) of Appendix] 

8 
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AetfOD Taken 

The Recommendation of the Committee has been noted. 
[Ministry of Railways (Railway Board) O.M. No. 85-RCC-

206/5 dated 30-12-1987] 

RecommeJIdatioa 

The Committee are of the view that since the railway electriAca .. 
1ion projects would now be under the control of open line General 
Managers, for day to day execution of projects. General Managel'l 
'should be able to effectively coordinate the conft1cting requirementB 
·of tra1Dc blocks for progressing electrification works and pressure 
of increased tempo of rapidly growing traffic on one hand; and the 
regulation of traffic blocks amongst RE projects and other require-
ments of the open line Railway on the other. The Railway Board 
must ensure to achieve the desired iPl'ogress of Railway Electrifica-
tion projects to complete the programme envisaged for the Seventh 
. Plan. 

[So No.3 (Para 2.19) of Appendix} 

Action Takeu. 

The Recommendation of the Committee has been noted. 
[Ministry of Railways (Railway Board) O.M. No. 85-RCC-

206/5 dated 3()"12-1987} 

• Recommendation 
• 

The Committee noted that this work of electrifying Krishna-
Canal-Tenali-Guntur has since been included in the 1986-87 works 
programme but the funds allocated are not substantial. Another 
link which the Committee has in mind is the Tundla-Agra-Bayana 
where the work was due to start in the beginning of the Seventh 
Plan. Had electrification of this section been planned properly to 
C'ytlchronise with electrification of the Delhi-Jhansi. Mathura-Ganga-
pur city and the Delhi-Kanpur sections. many operational constraints 
could have been avoided. The Committee recommend that more 
funds should be allocated for these works, which are vital, so that 
these sections are covered by electric traction soon. 

[So No. 11 (Para 3.33) of Appendix] 

Action Taken 

Electrification of Krishna Canal-Guntur-Tenali section (on South 
'Central Railway) and Tundla-Agra-Bayana section (on Northern 
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and Western Railways) have been taken up and adequate funds are 
being provided for progressing these projects. Electrification of 
these sections are expected to be completed during 1989., 

'[Ministry of RailwaY5 (Railway Board) O.M. No. 85-RCC~ 
206/5 dated 30-12-1987] 

Recommendation 

The general question of total replacement of steam traction by 
other modes needs to be considered in greater depth in view of the 
fact that steam traction costs much more than the other modes of 
traction' and,· therefore, any accelerated investment needed to phase 
OUt the' steam traction would be well paid off by the lower cost of 
operation. Howeve'r, the Committee cautions that this process of 
phasing out steam traction shQuld not result in retrenchment of the 
~ncerned personnel. 

[So No. 13 (Para 3.39) of Appendix] 

Action Taken 

Replacement of steam traction by other modes of traction has 
already been considered by the Department of Railways and it has 
already been decided as a policy that steam tra,ctiO'l1 will be replaced 
by diesel/electric traction, Although as per the codal life of the 
existing fleet of steam locomotives the last of the steam locomotive 
should remain in Rervice up to the year 2013 AD, the Railways have 
planned, subject to availability of funds, to accelerate the phasing 
out of steam locomotives and eliminate them by 2000 AD. 

As a policy no Railway Staff employed on stea11;1 tract10n is to be 
retrenched. Staff becoming surplus as a result of phasing out of 
steam locomotives are to be redeployed in alternative works py 
retraining' as n~essary. ' 

.' '... '- ",' -'.\ 

[Ministry of Railways (Railway Boarn) O.M No. 85-RCC-
206/5 dated 30-12-1987] 

Recommendation 

The Committee note that. except in the Fifth Five Year Plan 
there was no shortfall in allncation of fund as asked for by the Rail-
ways. In the Sixth Five Year Plan Rs. 451) crores .were ~sked for 
and were nllottecf ThE' C~nirTl1.an Railwav Board. clarified 'that "this 
Its. 450 Cl"()re~ oi' the ~ixth Phn WAS nt the 1979-80 price~ ...... and 
as tl..e annual plan allocations were not in keeping with the Five 
Year Plan allocations. there was short~r!e of resources" 
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This phenomenon of the allocations being fixed at the cost pre-

vailling in the base year is not peculiar to the Railways. This prin-
ciple is adopted for all the projects. The complaint of the Railways 
that there was :inadequate flow of funds durin,g each year of the 
Plan has been remedied in the Seventh Five Year Plan. The Rail-
ways asked for Rs. 830 crores for railway electrift.cation in the 
Seventh Five Year Plan and have been allotted Rs. 210 crores in 
the first year of the Plan. The problem of flow of funds having been 
met, the Committee expect that the Railways would achieve the tar-
get of electrifying 3,400 Ions .. in the Seventh Five Year Plan. 

[So No. 15 (Para 3.41) of Appendix1 

Action Taken 

At the time of formulation of Railway's VII Plan, it was en-
visa'ged to electrify 3400 RKMs during the VII Plan for which an 
outlay of Rs. 830 crores at 1984-8f)1 prices was provided for the Plan 
Head 'Railway Electrification'. At the time of finalisation of the 
Annual Plan for each year of the Plan, it is necessary that the ele-

• ment of inflation is adequately catered for. Keeping in view the al-
location of funds so far made for Railway Electrification in the res-
pective annual Plans and depending on the similar availability of 
funds for the remaining two years of the Plan (figures tabulated 
below) Railways hope to achieve the target of electrifying 3400 
RKMs in the VII Five Year Plan: 

----.--~------------- --- ---- - -- -------------
Year 

1985-86 
1986-87 
1987-88 
1988-89 
1989-90 

Allocation of tuads in crorcs 
of Rs. 

167.8 (actual) 
In.2 (actual) 
183.0 (allottod) 
22S.0 (propoaod) 
260.0 (proposed) 

-----------
Total 1013 

Route Kilomotrea enerai'''-
tion. 

461 (actual) 
573 (actual) 
670 (taraet) 

800 (piaDDIId) 
!lOO (planllOCl) 

[MinistryofRaiiwa),s (Railway Board) OM No. 8S-R.CC-206/5 dated 30-1 2-1 987] 

BftommendatioD. 

The Committee note that the trunk routes Bombay to Delhi 
(both Western and Central Railways), Bombay to Calcutta and 
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Delhi to Madras are proposed to be energised on first priority and 
are expected to be completed progressively before the Seventh 
Five Year Plan is over. On those routes, while keeping in view the 
rate of return on capital invested to be more than 10 per cent the 
eJectrified stretches have sPfead over different sections. It is of 
utmost importance that stretches which have been 'left out, should 
be attended to first route-wise, irrespective Of rate of return, with 
a view to introducing electric traction over the maximum possible 
distances within a short time of avoid multiplicity of traction. This 
would also result in better utilisation of electric locos. 

[So No. 16 (para 3.42) of Appendix] 

Action Taken 

For the present Electrificticm Programme in progress, the priori-
ties are to first complete the electrification. of the main trunk routes 
as per the following schedule:--

_._-' ._ ... _---
RDute 

Dolhi-Bombay viu W. Rly. 
Delhi-Madras G. T. Route 
Bombay·C~lcutt~ viII Nagpur 

Delhi-Bombay via C. Railw~y 

Targot dates for completion 

1987·88 
1989·90 
1999:90 
1990-91 

... --. _ .... ------.. ------
[Ministry of Railways (Railway Board) O. M. 

No. 85-RCC·206/5 dated 30-12-19871 

Keconunendation • 
As admitted by the Member. Mechall!ical, there have been de-

lays on account of lack of coordination between Signalling and 
Telecommunication works on one hand and the E1ectrification on 
the other, The Railways have taken steps to improve coordination-
One of them being brin'ging the Chief Project Manager under the 
control of the open-line, General Manager, and expect that these 
steps would show better results. It has also been admitted that all 
electrified sections have not been cleared: for 120 KMs. P.R. speed 
except tht' Rajdhani routes. In a situation like this, the advantageR 
of electrificatiQn do not manifest themselves easily. In the opinion 
of the Committee. application of modern methods of mana'gement 
and close monitoring at all levels should bring the desired effects. 
The committee would await a report from the Railways about 
achievement of better coordination among difl'erent disciplines. 

[S. No. 17 (Para No. 3.43) of Appendix] 
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Action Taken 

There is .full coordination between S and T Works and other 
works like OHE required for electrification, S and T works are 
being given pri(j)rity on sections which are to be energised earlier. 

[Ministry of , Railways (Railway ~oard) 0, M. 
No. 85-RCC-206/5 dated 30-12-19871 

Recommendation 

Among the important components which are needed in railways 
electrification, the indigenous capacity for solid core insulators and 
telecom cable is short Of the actual requirement needing bringing 
imports. For the other three items viz. 132/25 kv power transform-
ers. 132 125 kv circuit breakers and 25 kv interruptors, though the 
indigenous capacity is adequate, it is proposed to procure these items 
under the World Bank loan with a view to updating the technology. 
While appreciating the effort~ being made not only to indigenise the 
components required but also to update their technology, the Com-
mittee would only like to emphasise that process of indigenisation 
should he expedited. 

rs. No. 18 (para 4.7) of Appendix I 

Adion Taken 

0) Solid Core Insulators: 
• 

• 
The following three indigenous firms are the approved sources 

for supply of 25kv Solid COTe Insulators required for Railway 
Electrification :-

(i) Mis BHEL, Bangalore. 

(ii) Mis Seshasayee Jr-!dustries Ltd., Vadalur 

(iii) MIS W. S. Industries, Madras. 

In addition the two more sources namely Mis Modem Insulators 
and Mis Jayshree Insulators have successfully developed these 1n-
lmlators and have been recently approved for the supPly of 25 kv in-
. sulators. The combined capa.city of the above indigenous firm is 
now adequate enough to meet requirements of the Railway Electri-
ficatfon as envisaged in the VTIth Plan and during the VIIIth Plan. 
periods. 
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(2) Telecommunication Cable: 

Mis HCL, Rupnarayanpur, a Government. of India. Undertaking: 
Is the QIlly sources for the supply of telecommunication cable. The 
Import of telecommunication cable, of necessity, has, therefore, to 
be made after fully booking the manufacturing capacity Of Mis 
HCL in order to meet requi.rements of the Railway Electrification-
Programmes. 

(3) Equipment: 

In regard to 132 kv/25kv Power Transformers, Circuit Brakers 
and Interruptors, it may be mentioned that' against Glo'bal Tenders 
fioated under the World Bank Loan for Railway Electrification Pro-
jects some of the indigenous firms have been able to compete and 
secure orders for the supply of these equipments_ At the same time 
these equipments are being procured with the updated technology 
which is being obtained by the indigenous firms through collabora-
tion from the foreign sources, Thus progressively adequate indigen-
ous capacity of the above equipments with the updated technology 
is being developed to meet requirements of Railway Electrification 
Projects-

lMinistry of Railways (Railway Board) 
a.M. No. 85-RCC-206/5 dated 30-12-1987] 

Recommendation 

The Committee hope thf\t, standardisation of componoots must 
have been taken care of by the Railways. 

[So No. 19 (Para 4.8) CJf< the Appendix] 

Action Tnken 
It is confirmed that standardisation of components is being taken 

care of by the ROSO and Central Organisation for Railway Electri-
fication.' 

[Ministry of Railways (Railway Board) 
O.M. No. 85-RCC-206/5 dated 30-12-1987] 

Kecommendiltioll 

In the opinion of the Committee, long distance transport of 
fabricated atee1 structures for galvaniilation would be avoided_ It 
would be highly desirable and economical if the fabrication and 
galvanisation facilities are provided under one roof, 

[S_ No. 21 (Para 4.16) of the Appendix)' 
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Action Taken 

The recommendation of the Committee is already under imple-
mentation for procurement made through trade. For the relatively 
smaller quantum obtained from Railway's Workshops, since galvan-
ising requirement is by and large only for Railway Electrification 
structures which again forms a small part of the Workshop Capa-
city at each place implementation of this recommendation does 
not become economically viable. 

[Ministry of Railways (Railway Board) 
O.M. No. 85-RCC-206/5 dated 3()..12-1987] 

Recommendation 

The Committee observed that while the Department of Railways 
have planned to electrify about 3400 rkm of trunk lines during the 
Seventh Plan, the equally important planning for production of mat-
ching requirements of electric locomotives has lagged behind badly. 
The Committee suggest that Department of Railways should take 
steps to ensure that the capacity of CLW is increased to 100 electric 
locomotives per annum, as planned, so as to reduce the gap between 
the requirements and production of electric locomotives to the maxi-
mum extent. Besides CLW, the Bharat Heavy Electrica1s Ltd. would 
also be manufactUring 120 electric locos. As pointed out later in 
this Chapter, there is ample scope to improve the capaeity utilisation 
of the loco fleet. The Committee hope that with the augmentation 
of prodt!ction ,t CLW, commencement of production of electric lo-
comotives at BHEL and with better utilisation of the loco fleet there 
would be no shortfall of electric locos, when the different trunk 
routes get electrified by the end of the Seventh Five Year Plan. 

IS. No. 23 (Para 5.28) of the Appendixl 

Action Taken 

Steps are being taken to augment electric locos manufacturing 
capacity at CLW to 100 locomotives per annum. Mis. BHEL are 
also undertaking manufacture of a limited number of electric locos 
to bridge the gap during the periOd. that CLW's capacity is being 
built up; in pursuance thereof. orders for manufacture and supply 
of 35 locomotives have been placed on BHEL. Utilisation of electric 
locomotives is being kept under constant watch and efforts are being 
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made to improve their utilisation. With these steps, the gap bet-
ween traftic requirement of locos and locos likely to be available by 
the end of the Seventh Plan is expected to reduee wbstantially. 

,[Ministry of Railways -(Rail.way Board) O.M. No. 85-
RCC-206!5 dated 30-12-1987) 

Recommendation 

The COtnmittee observe that the kilometer age logged by the loco-
motive is improving year by year but is still far below the average 
norm of 450 kins. which itself is on a low side. The Committee find 
that this low performance is due to multiplicity of traction in the 
electrified areas. The Committee recommended that the kilometer-
age earned per locomotive per day should be analysed and remedial 
measures taken to improve the performance. Any improvement in 
the performance will reduce the requirement of locos and incidental 
investment in procurement, provisioning and repair cost of locos. 

[So No. 27 (Para No. 5.31) of the Appendix] 

uqu.t UO!PV 

The observations of the Committee have been noted, The effort 
for imprOving the utilisation of locomotives is a continuous on going 
process. One of the factors to be .considered in the process is t.he 
comparative all-in-cost of the locomotive (s) vis-a-vis the all-in-cost 
of the wagons constituting the train at any given point of. time so 
that the 8/Ppropriate priority can be given to locomotive detention 
vis-a-vis wagon detention. 

[Ministry of Railways (Railway Board) O. M. 
No. 85-RCC-206/5 dated 30-12-19871 

Recommendation 

The Committee note that the average speed of goods trains is a 
little over 23 kms per hour during the last four years although the 
trailing load bas increased. The Committee feel that with better 
utUisationof track andJ;'olling stock, inelectrifted 'mrres, there is 
socpe to increase the ~peed ofsoods .trains, which would result in 
quicker turn rClUlld of rolling stock alld would reduce need for addi-
tions. This, however, should be subject to ensu.ring I.ety. 

, . 
[So No. 29 (Para NQ. 5.50) of the Appendix 1 
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Action Taken 

The Recommendation of the Committee has been noted. 
{Ministry of Railways (Railway Board) O. M. 

No. 85-RCC-206/5 dated 30-12-1987] 

Recommendation 

The Committee note that under Section 25 of the Customs Act, 
1962, the Central Government, if satisfied, may exempt, generally 
either absolutely or subject·to some conditions, goods of any specified 
description from the whole Or any [part of custom duty leviable 
thereon. The question of declaring railway electrification project as 
of national importance, with a view to seeking the above exemption/ 
concession, was taken up by the Railways with the Ministry of 
Finance twice since 1982, but with no results, mainly because of some 
procedural lacuna. In December, 1985, the Department of Railwa~ 
had again taken up thisi8Sue, apparently afte'l' this Committee had 
broached the subject. The Railway traction is going to be the main 
stay of surface transport infrastructure. Increase in the capital cost 
of such basic infrastructure facility of national importance would 
manifest itself in the form of additional operational cost of railways 
and ultimately into higher freight charges. Such avOidable increase 
in freight component of transport of raw materials, as well as fini-
shed products, would exert unnecessary inflanatory pressure on the 
general economy on the one hand and tend to infiate Government 
receipts on the other with no attendant benefits. In view of its 
national importance the Com:Qlittee recommend that exemption from 
custom duty, as admissible under the existing ;rules, should be grant-
ed to the 'Railways far railway electrification. A deci.'1ion in this 
regard should be intimated to the Committee within a period of 
four months. 

[So No. 30 (Para No. 6.6) of the Appendfxl 

Action Taken 

In pursuance of the Railway Convention Committee's recommen-
dation, the Ministry of Railways again took up the question of grant 
of exemption from payment of custom duty on the . goods imported 
for Railway Electrification Projects, with the. Ministry· of Finance. 
That Ministry, vide their Notification No. 41611~C1lStOms dated 
22-8-1986, have notified RailWay Electrtftcation Projects uncln 
World Bank Loan Agteement as project ,under heading No: 98.01 9 f 
the Customs Ta,riff for ~onaessiona1 rate of duty. 

·[Ministry of.aauwaY8(BailwaYt~Q8rd);·9~ ~." .. 
No. 85-RCC-2()6I5 dated 3O-1~1rl87J 



CHAPTER m 
RECOMMENDATIONs/OBSERVATIONS WHICH THE COMMIT-

TEE DO NOT DESIRE TO PURSUE IN VIEW OF 
THE REPLY OF GOVERNMENT 

Recommendation 

The elect,rification programme envisaged for the Seventh Plan 
period is very important and crucial in view of the national consi-
derations. The Committee have observed that it is equally important 
to ensure that the basic inputs are provided immediately for the 
successful implementation of this programme. The present infra-
structure available for Railway Electrification by way of organisa-
hon, overall long-term planning, development of adequate and mat-
ching production facilities and need for effective coordination with 
P and T and SEBs does not give the confidence that the envisaged 
programme can be achieved at the present rate of performance. The 
Committee think that unless immediate steps as highlighted above 
are taken early the electrification programme will suffer slippages. 

[So No.6 (Para 2.21) of the Appendix] 

Action Taken 

At the time of formulation Of the VII Plan it was planned to 
electrify 3400 Route Kilometres during the VII plan for which an 
allocation of Rs. 830 croreg at 1984-85 prices was provided for the 
Plan Head 'Railway Electrification'. The basic infrastructure and 
inputs have been provided to execute electrification programme as 
envisaged for the 7th Plan period. A continuous and proper coordi-' 
nation is being maintained with the State Electricity Boards and the 
:Department Of Telecommunication so that they also complete their 
portion of the works in time to match with the energisation pro-
gramme, The perfonnance so far achieved· and to be achieved in the 
vn plan period as tabulated below would abo. that the targets for 
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the VII plan would be met subject to the availability of Funds for 
the remaining period: 

Year 

1985-86 

1986-87 

1987-88 

1988-89 

1989-90 

Total 

Allocation of funds Route KiJomotros enoraisa-
in crore of Rs. rion. ._---_._-_. 

--........ __ . 

167 8 (actual) - 461 (actuaJ) 

177 . 2 (actual) 573 (pctual) 

183.0 (alloted) 670 (taraot) 

225.0 (proposed) 800 (planned) 

260.0 (proposed) 900 (pJannod) 

1013.0 3404 

[Ministry of Railways (Railway Board) 
O.M. No. 85-RCC-206/5 dated 30-12-1987] 

RecommeDdatioD 

During the evidence, Member Engineering, tried to justify that 
when projects are completed, the construction organisation has to 
be wound up. The sta1l' are put on other projects or absorbed for 
maintenance, and thus there was no problem. The Committee, l\ow-
ever, do not feel convinced of applYing this explanation to railway 
eltctrification projects. The Committee have observed during their 
inspection of railway electrification projects that it took about 2 to 
3 years to build up a project unit with adequate strength of the 
junior officers and technical staff, particularly in the disciplines of 
Stgnal and Telecommunication and Electrical Engineering. There is 
acute shor\age of these categories. The open line Railways, who 
themselves are short of them, do not like to spare these personnel 
for railway electriftcation projects. The Committee, therefore, 
strongly feel that those units which are about to complete, in the 
near future, the projects in hand, should be allotted other already 
a}lWOved and continguous projects. 

The Committee feel that disbanding a field uuit at a one place and 
starting subsequently a neW unit in another area will only slow 
down the overall progress and pace of electriflcation which is so im-
portant from national considerations. The Committee have in 
mind particularly the following situations where it will be unwise 
to disband the existing units: 

(a) Railway Electrification, Mad,,",: 
On completion of Arrakonam-.Tolarpettai project by 1986, this 

unit could be allowed to take up already approved. project of Jolar-
.pettat-Baugalore or Jola11'ettat Erode ProJect. 
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. (b) BaQulcy Electrification, Vijayauada: 

On completion of Balharshah-Vijayawada project (i.e: GT Route) 
by 1987-88. this unit, instead of belftg wound up, could be allowed 
to take up the already approved l)l"oject of Kazipet-Sanatnagar. 

The Committee strongly recomme.nd as suggested by them the 
Government should allocate and make available additional funds to 
enable the Railways take up electrification of Jolarpattai-Bahga:: 
lore and Kazipet·Sanatnagar projects during thc Seventh Five Year 
Plan periOd itself. 

[So No. 8--10 (Paras 3.29-3.31) of the Appendix] 

ActioD Taken 

1. A project organisation is established for the limited~riod to 
execute the given project and has to reduce in size as and when 
major works, of the project get completed. Ultimately on comple-
tion of the Whole project in all respects, the project organisa tion 
has to be wound up. This is a normal practice followed. 

2. Electl"ification of Jolarpettai-Erode and Salem-Mottur Dam 
section of Southern Railway has been approved in the Works Pro-
gramme of 1987-88 and the preliminary works have been taken 
up. Further preliminary works for electrification of Jolarpettai-
Bangalore have also been taken up during 1987-88. Depending upon 
the availability of funds it would then be possible to give approp-
riate thrust to these projects during 1988-89 and thereafter. Both 
these projects are being executed by the Railway Organisation at 
Madras. 

3. The Railway Electrification Unit at Vijayawada is carrying out 
electriflcatlon of Vijayawada-Balharshah section scheduled to be 
completed by JUIle, 1969. The preltminary works 'for electrifkation 
of Kazipet.;.Sanatnagar section have also b~n taken up during 1967-
88 and this project will also be executed by the Railway Electrifica-
tion Unit at Vijayawada. 

4. Both the Railway Electrification Organisatialns at MaddRs 
and Vijayawada are presently conth\uing to. execute the approved 
projects. 

[Ministry of Railways (RaUway BOard> \.o.lt;f .. No . 
. ' . . . 85-RCC-2()6/5 dated 30:-1~~7L .. 
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IkcommendathlJP' 

In the Sixth Five Year Plan, the Railways planned for electrifi-
cation, by including in theIr yearly works programme, 563 rkm in 
1980-81, 2,526 rkm in 1981-82, 1,136 rkm in 1982-83; nil in 1983-84 and 
1,012 rkm in 1984-85-totallin'g to 5,240 rkm as against a target of 
2,800 rkm in the Plan. The provisions in the works programme 
should have relevance to ihe attainable plan targets. Against the 
Sixth Five Year Plan target of 2,800 rkm, the achievement has heen 
1,522 rkm i.e. 54.39 per cent which, however, include works taken 
up from 1970-71 onwards. The Committee are informed that the 
spill over of the Sixth Plan to the Seventh Plan is to the extent of 
1,356 rkm.8pill over to such a large ('xtent is not healthy. As a 1':1 il-
way electrification project lakes four to five years for completion. 
the spill over should be confined only to the last one or two years of 
a Plan-period and not spread over ,1 longer period. The Committee 
have not gone into the time over-run and cost over· run 
of the railway electrifkatioll projects already compll'led. If these 
two aspects are taken care of the Committee are SlIre. the spill-over 
can be drastically reduced. 

[So No. 14 (Para 3.40) of the Appendix I 
Action Taken 

A Railway Eledrificatiotl Project normally takes abollt 4 \'ear~ 

for execution and one more year for preliminaries of ~lpprova!s. 

surveys and preparation and s~netion of estimates etc, It is, there-
fore. natural that projects which are approved and taken up dur-
ing first yeer of a Five Year Plan will get completed within the 
same Plan. All o\her projf'('ts whieh are approved and taken up 
during the second year of the Plan or thereafter will spill over and 
materialise during the next Plan period. On the same basis the 
electrification projects which get completed during second to the 
5th year of the Plan period are those which have been approved dur-
ing the previous Plan period. In order to achieve the targetted ave-
rage rate of ener'gisation per year in five-year Plan period, it is 
nccessary that at the start of the phn, spill over of the sanctioned 
projects covering a work load of 4 years should be available. 

rMinistry of Railways (Railway Board) 
O.M. No. 85-RCC-206IS dated 30-12-1987) 

Rt.'commendation 

The fabrication and galvanising work for railway electrification 
is carried out mostly through'the Trade. as the Railways have fab- . 
rica.t~on ,facilities at Sini, Lucknow, Jullundar and Manmad and 
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galvanising facilities only at Raipur, whereas fabricators and 
galvanisers in public and private sectors are spread over in about 
eight cities. The Committee note that the ratio of departmental and 
outside work is 1:3 and that the departmental cost is more than that 
of the Trade. The Committee would like the Railways to examine 
the cost of the work done departmentally with a view to bringing 
it down to the Trade cost level. if not lower. 

'.1 [So No. 20 (Para 4.10) of the Appendix) 

Reply of the Govemment 

The fabrication workshops at Sini, Lucknow, JullWldur and 
Manmad from where structures for Railway Electrification are 
fabricated by the Railways are primarily Bridge Workshops and 
they are utilised to the extent as and when spare capacity is avail-
able. To effect meaningful scales of economy production is to be 
maximised. Feasibility of setting up Railway's own plant for the 
total fabrication needs of Railway Electrification was examined. 
Taking the transport costs from this plant to the various Railway 
Electrification projects also into account, it was not considered 
viable in relation to the arrangement of utilisin'g the relatively 
large number from private trade sources. Setting up individual 
Railways own plants for each project, comparable to the existing 
trade sources is also not viable proposition. 

[Ministry ot Railways (Rail~ay Board) O. M. 
No. 85-RCC-206/5 dated 30-12-1987] 

RecommendatiOD 

The Committee observed that there has been consistent short-
fall in the production of eler.tric locomotives at Chittaranjan Loco-
motives Works (CLW) in the earlier years. During the Sixth 
Plan (1980-85), CLW produced only 260 electric locomotives against 
the prodw:tion capacity of 300. However, the Committee note with 
satisfaction that during the current year, 1985-86, CLW would be 
exceeding the target of 60 electric locomotives. They also note that 
sanction has been accorded for expanding the existing capacity .to 
80 electric locos per annum and that further augmentation to 100 
electri~ locos per annum may also be considered during the Sev-
enth Five Year Plan. In the working Group Report on the Seventh 
Plan the requirement of electric locomotives has been assessed at 
about 700 for a freight level of 350 million tonnes in the terminal 
year of the plan. The requirement is proposed to be met by gradu-
aUy stepping u-p the production at CLW. 

(S. No. 22 (Para 5.19) of the Appendix} 
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Aetion Tuen 

The production of electric locos from CLW during the 6th Plan 
has been as follows: 

Year 

1-"1 
1981-82 

1982·83 

1983-84 

1984-85 

No. 

50 
53 

47 

50 

-9 stabled lOCOJ in 1979-80 Were completed in 1980-81. 

During 1985-86, CLW manufactured 54 electric locos. The work 
for increasing the capacity to 80 electric locos per annum has al-
ready been sanctioned. During 1986-87, CLW is expected to manu-
facture 70 electric locos and this is proposed to be progressively in-
creased. 

[Ministry of Railways (Railway Board) 
O.M. No. 85-RCC206/5 dated 30-12-1987] 

Recommendation 

It was conceded by the Member Mechanical during evidence that 
POH facilities for electric locomotives have not gone hand in hand. 
with the prggress of railway electrification/acquisition of electric 
locos and that 14& electric locos were running overdue for POH as 
on the 1st October, 1985. The Committee need hardly point out the 
importance of this facet of railway electrification. The concerned 
authorities are already seized of the problem and should overcome 
this handicap early in the interest of safety of passengers. The 
Committee still feel that ma.rginal facilities may be created by the 
selective electric loco-sheds at junction points so that POH may be 
undertaken on a temporary basis till the expa:Dsion of POH shops 
is completed and additional capacity created. 

[So No. 28 (Para 5.42) of Appendixl 

Action Taken 

The observations of the Committee have been noted. However, 
with electric loco POH having being started in 3 more workshops 
i.e., Perambur, Kharagpur and Charbagh and considering the Ionl 
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term requirements it is not necessary to develop capacity in loco 
sheds. 

[Ministry of RailWll3~, (~ijw~y, Board) 
O.M. No. 85-RSC-206/5 dated 30-12-1987] 

ilecommemdation 
..... Similar provision also exists in the CE!ntral EXcise Act. 1944 

for plU'pOSes Of excise duty. The Railways should also move for 
seeking exemption/concession for railway electrification, in case 
they are using items which attract the said Act or the Rules made 
thereunder. 

[S. No. 31 (Para 6.7) of the Appendix] 

Aetion Taken 

A request on tbe lines of the recolIll1lenciation was made to the 
,Ministry of FiJ;Ulnce vide Memorandum No. RE(S} /1:1181 1 3800j 7 dated 
16-7-1986 but tl¥! same has not been agreed to as communicated un-
,der their U.O. No. 354/110/87·TRU dated 7-12-1987. 

IMinistry of Railways (Railway Board) 
O.M. No. 85-RCC-206/5 dated 30-12-1987] 

• 
• 



· . CHAPTER IV 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 
THE REPLIES OF THE GOVE~ENT HAVE NOT BEEN 

ACCEPTED AND WHICH HAVE ~ B.EITERATED 

The Committee are of the firm view that the Central Organisa-
tion for Railway Electrification should be disbanded and made an 
integral part of the Railway Bo~d to ensure effective and expe-
ditious management of all Railway Electri&:ation projects. 

At present Adviser, Electrical. has dual functions. He looit!; 
after not only railway electrification projects, but also all other 8$-
peets of electrical services on the Railways. With the increasihg 
tempo Of railway electrification and disbanding of CORE. as sugges-
ted by them, the Committe~ feel that a full-fte.dgad Member-in-
charge of Electrical En~ri.ng be created in the Wlway Board 
by upgrading the post of Adviser, Electrical, and the Electrical En-
gineering Branch in the Board should be suitably strengthened. 

[So No.4 and 5 (Paras 2.19 and 2.20) of the Appendix] 

Action Taken 

The ChJef Project Managers in-charge of RE Field Units while 
fuhctWning under the control of General Manager of the Open Line 
Railways for day-to-day eKecution of electrifteation works directly 
coordinate with the Open Line Railways in regard to the following: 

(i) Planning and arranging traffic blocks for Railway Electri-
fication works. 

(it) Regulation of train operation for en'gineenng time allow-
ance required for Railway Electrification works. 

(iii) Planning and arranging diesel/steam engines for the 
Railway Electrifi .. 'ation Construction trains. 

(iv)Co.ordination for planning, programming execution of 
remodelling works, realignment of curves, improvement/ 
removal of s~ed restrictions, Sand T works including 
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route relay interlocking systems to be carried out by Chiet 
Engineer (Const)/CSTE (Const) of the Divisional/Rail-
way, so as to ensure unimpeded progress of Railway 
Electrification. 

(v) Planning, scheduling and arranging non-interlocked work-
ing of stations for commissioning of Colour Light Signal-
ling and Panal Interlocking works. 

(vi) Inspection, testing. commissioning and taking over of the 
complete installations by the maintenance organisation of 
the Railways. 

The Central Organisation for Railway Electrification at Alla-
habad now headed by General Manager (after upgradation of the 
post of Addl. General Manager/RE to General ManagerlRE) provi-
des logistic support and assistance to the Chief Project Managers 
and is responsible for the following functions: 

(i) Overall, technical control and providing assistaRce/guid-
ance. Coordination with RDSO in respect of basic designs 
and drawings, speCifications and other specific problems. 

(ti) Coordination with Railway Board regarding policy decision 
concerning power supply and OHE installations. signalling 
and telecommunication etc. 

(iii) Bulk procurement of materials and equipments. 
" 

(Iv) Tendering and placement of major elec\rification contra-
cts viz. OHE: traction sub-stations; supervisory remote 
control equipments; fabrication and galvanisation of OHE 
masts/structures; signalling modifications. CLS works; 
and Telecom cabling works; procurement of copper and 
fabrication of OHE conductors. 

(v) Works Programme, budget, resources mobilisation and dis-
tribution, expenditure control and estimates. 

(vi) Development in the undermentioned fields: 

(a) OHE materials. equipments. erection techniques, main-
tenance equipments/machine such as tower wagons 
rail cranes, new sources of supply for materials/equip-
menta. ,,. 

(b) Signallina and telecommunication materials equipment.. 
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(vii) Cadre control-both gazetted and non-gazetted. 

(viii) Overall co-ordinatIon and overseeing progress of electrift-
cation-General Manager, COREl Allahabad will continue 
to review the progress of RE works with the Chief Pro-
ject Managers, particularly in respect of the execution of 
all major contracts such as OHE Traction Sub-Stations, 
Supervisory Remote Control Signalling modifications, 

CLS Works and Telecom Cabling works. 

(ix) Co-ordination with power supply Authorities in respect of 
planning and progress of their part of the work. Negotia-
tions with Power Supply Authorities jointly in association 
with the Open Line Railways. (Finalisation of the tariff 
and execution of agreements for supply of power for elec-
tric traction will, however, be the responsibility of the 
Railways as hitherto). .. 

(x) Co-ordination with P and T Authorities at the level of the 
P'and T Board and the GM (RE) P and T. 

There will not be any advantage in disbanding the Central 
Organisation for Railway Electrification at Allahabad and stren-
gthening the Electrical Engineering Branch in the Board's Oftice. 
This Recommendation No.4 (para 2.19), therefore, is not accepted. 
The Central Organisation for Railway Electrification at Allahabad 
is essentially required to discharge the various fUnctions and res-
ponsibilitie;; as listed above. General Manager/Railway Electrifica-
tion, however, flllnctions directly u:nder the control of Railway 
Board (Member Electrical). 

The recommendation No.5 (para 2.20) of the Committee has 
been implemented and the post of Adviser (Electrical), Railway 
Board. has been upgraded af' Member (Electrical), Railway Board 
and ex-officio Secretary to the Government of India in the Ministry 
of Railways (Railway Board), vide oroers issued on 1616187. The 
post has also been in operation since July' 87. 

[Ministry of Railways (Railway Board) 
O.M. No. 85-RCC-206/5 dated 30-12-1987] 

Recommendation -
The Committee strongly feel that electrification of the two trunk 

routes viz. Calcutta-Madras and Madras-Bombay should also be 
commenced before the end of the Seventh Plan in view of growing 
2042 LS--3. 



traffic on these routes. The Government should allocate and make 
available additional funds during the Seventh Plan to enable the 
Railways to take up electrification on these routes and complete it 
during the Eighth Plan period. 

[So No.7 (Para 3.25) of thE Appendix] 

Action Taken 

Electrification of railway lines is carried out when found finan-
dally justified on the basis of returns on the capital invested. Dif-
ferent routes which qualify fo.r electrification on this basis are taken 
up depending upon available resources. 

Calcutta-Madras and Madras-Bombay routes do not qualify 
for being taken up for electrificAtion with VII Plan on this basis. 

[Ministry of Railways (Railway Board) O.M. No. 
85-RCC-206j5 dated 30.12-1987] 

Recommendation 

The Committee note that the cost of haultngtraftic per 1,000 
GKM is Rs. 126.54 in respect of steam traffic, whereas it is as. 13.84 
in respect of electrified traffic movements. Keeping this high cost 
factor in view, the Committee feel that the process of phasing out 
steam locomotives should l)eaccelerated. As an immediate mea-
sure, co-existence of electric and steam tractions side by, side, parti-
cularly in the marshalling yards, should be totally. stopped. Second-
ly, they would suggest that in su~h of marshalling yar<is, as fall in 
predominantly electrified areas, steam traction in yards should be 
done away with on priOrity basis. This might remove problems 
connected with settUng of ORE also. 

[So No. 12 (Para 3.38) of the Appendix] 

Action Taken 

As a traction polley, the Railways have already decided to re-
place steam traction by diesellelectric t.raction. The availability of 
diesel\electric locomotives for replacement of steam locomotives is 
subject to the constraints oJ funds and n:vailability of such locomo-
tives. Consequently the diesel/electric locomotives that are be-
coming available are necessarilv having to be utilised according to 
f/rioDity needs of trafft,~ and, therefore, steam traction on inferior 
1IeI'Vices has necessarily to continue. It will not be immediately 
possible to eliminate steam traction on all pre-dominantly electri-
fied areas and in the Marshalling Yards falling in electrified areas 
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as with the limited availability of diesel/electric locomotives they 
have to be utilised to first meet the priority needs in the overall 
interest of traffic. 

!Ministry 01 Railways (Railway Board) O. M. No. 
85-RCC-206!5 dated 30-12-1987J 

Rcromme.odat·ion 

The Committee note that the.:urrent design of electric lOCOJllo-
tives WAG-5 is fo.r 3900 HP, with technology based on 1060 vintage. 
This technology is being uprated by CL W to 5000 HP a·t its works 
within the existing equipment and marginal inputs and to 6000 HP 
by importing 18 prototypes 6000 HP engines of three types from 
JaFfaD and Sweden. These prototype,> nrc expecteJ to be delivered 
in 1987-88, \vhereafter they would be subjected to field/service 
trials for one year and OUt of that one tYPe will be selected fo.r 
series manufacture at CLW by the end of the Seventh Plan or early 
in the Eighth Plan. Meanwhile, efforts to improve the equipment, 
which go into the CLW locos (WAG-5) like traction motor. trans-
formers. convertors and inve.rtors are being carried out indigenous-
ly as well as by importing the latest technology of varioUS sub-
assemblies and balancing equipment. It has been stated by Mem-
ber, Mechanical, that CLW cvnnot do it alone nnd t.!-tat it will be 
done with the help of the Research, Designs and Standards Organi-
sation (Lucknow). Tne Committee are of the view that indigeni-
sation efforts by CLWjRDSO to uprate the horse power of CLW lo-
comotive deserVe encou.ragement and should be pursued with vigor. 
The Committ~e would even suggest that for better results and con-
venience, the research work connected with uprating of hClrsepower 
of electric locomotives may be done close to shop lIoor level at 
CLW. 

IS. No. 24 (para 5.21) of the Appendix] 

Action Taken 

There is a proposal to transfer product de·velopment and ser-
vice engineering work from RDSO to CLW. This is being examine:! 
and the views of the Committee regarding undertaking research 
work clOSe to the shop floor level at CLW are noted. 

rMinistr~' of Railways (Railway Board) O. M. No. 
85-RCC-206/5 dated ::40-12-1987] 

Recommendation 

.As for import of 18 prototype frow abroad, the Committee wou1cl 
like to sound a note of caution to keep in view the experience re-
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garding import of traction motors from France sometime back by 
way of precaution to avoid pitfalls. 

[8. No. 25 (Para 5.22) of the Appendix J 

Action Taken 

The observations of the Committee haVe been noted. In fact 
taking cognisance of experience of import of traction motors from 
France, only prototype locomotives, 6 each crt 3 different types ar,? 
being imported for extensive field trials, for selection of oneltwo 
types for series manufacture. 

[Ministry of Railways (Railway Board) O. M. No. 
85-RCC-20615 dated 30-12-1987] 

Recommendatiou 

The Committee feel that CLW should be asked to go ahead with 
uprating of indigenous electric loco to 5000 or 6000 HP and the 
Railways should not attempt to go for manufacture of imported 
6000 HP locos which would lead to set back to the railways' indi-
genisation programme. The imports already ordered, may be re-
viewed and cancelled, if possible. 

[So No. 26 (para 5.23) of the Appendix] 

Action Taken 

To meet the expanding traffic needs and to permit greater 
throughout on very busy routes with limited line capacity, it has 
been envisaged that it will be necessary to run goods trains with 
loads of 4500 tonnes or more at higher speeds upto 100 kmph. 

To meet the above requirements the horse power of the locomo-
tives. required works out to about 6000. 5000 horse power locos 
cannot meet the 'above, requirements. Procurement of 6000 HP 
locomotives for future needs is therefore essential. 

[Ministry of Railways (Railway Board) O. M. No. 
85-RCC-20615 dated 30-12-1987] 



CHAPTER V 

RECOMMENDATroNS I OBSERVATIONS IN RESPECT OF 
WHICH FINAL REPLIES OF THE GOVERNMENT ARE 

STILL AWAITED 

Recommendation 

"The Committee are of the opinion that there is no control over 
the electricity tariffs for railway traction and that the State Electri-
city Boards fix their tariffs without any consideration for the Indian 
Railways. The tariffs varied from 55.49 to 88.79 paise per unit in 
1984-85. The Indian Railways are a public utility of national im-
portance and are a bulk consumer of electricity. Instead of enjoy-
ing and benefits on these two counts, they are made to pay a rate 
which is in some cases, even higher than industrial tariffs. Though 
a number of committees have examined different aspects of this 
issue, a solution to the satisfaction of the Railways has not been 
found it may be on account of the fact that tempo of electrification 
was not at such a height and that share of electricity generation by 
the Central organisations was poar. The Committee understand 
that share of National Thermal Power Corporation (NTPC)-Cent-
ral Government undertaking-is about 5.2 per cent at the end of the 
Sixth Five Year Plan and with the coming up of the other super-
thermal power proj~cts under the NTPC, its share is expected to go 
to 23 per cent by the end of Seventh Five Year Plan. In addition 
to NTPC, Centre has got some hydro and nuclear power plants 
under its control, which means further rise in its share of power 
generation. No doubt, under the Electricity (Supply) Act, 1948, 
Government of India have no powers to issue any policy direction 
to any State GovernmentiState Electricity Board for fixation of 
power tariffs, but in the present day context, the situation has 
changed. The Committee feel that the entire issue should be re-
examined by the Ministry of Energy (Department of Power) in a 
national perspective keeping in view the increasing share of Centre 
in electric generation and the need of Railways for electric traction. 
If need be, the Electricity (Supply) Act, 1948 may be suitably 
amended to empower central authority or the Government of :rndia 
to regulate the tariffs for railway traction at least on a uniform 
pattern throughout the country, if not at a concessional rate. The 
State Governments should be persuaded to agree to such amend-
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ment in the interest of speedier electrification of railway routes in 
the larger national interest, as well as in the interest of develop-
ment of the States themselvt's". 

[S No. 32 (Para 7.16) of the Appendix] 

Adion Taken 

The observation of the Committee have been noted. Keeping 
in view the seriousness of the problem, the question of application 
of equitable tariff for Railway traction has been taken up by the 
Railways with the Committee of Secretaries who in turn have ap-
pointed a high power Committee ci19.ired by Member, Thennal, 
CEA, to go into the details of the Railways' problems and submit 
their recommendations. 

NEW DllLln; 

Decem.ber 5, 1988 

[Ministry of Railways (Railway Board) O. M. No. 
85-RCC-206!5 dated 30.12.1987] 

SUBHASH YADAV 
Chairma'Jl;, .. 

Agra~Y'CiTia-i4.19lO(s) Railway Convention Committee. 



APPENDIX 

Statement of conclusions and r~ommendations 

S.No. Para No. 

2 

1 4 

2 6 

2 

-------

Conclusion/Recommendation 

3 

The Committee expect that the final reply to 
the recommendation at S. No. 32 in respect of 
which only an interim reply has been furnished· 
will be Rtlbmitted t9 them expeditiously. 

Since the Railway Electrification Projects 
now under the control of open-line General Ma-
nagers for day' to day execution of projects, the 

. Committee would like to be apprised of the im-
provements made in the implementation of Elec-
trification Projects as a res'ult of this change. 

Whereas the Government have accepted the 
recommendation of the Committee regarding up-
gradation of the post of Advilrer. Electrical to a 
full-fledg~c Member-incharge of Electrical En-
gineering. the Committee's recommendation for 
disbanding the CORE has IIOt been accepted by 
the Government on the ground that there would 
not be any advantage in disbanding the CORE 
as the CORE is respon.sible for overall technical 
control, providing assistance. bulk procurement 
of materials and equipments, tendering the 
placement of major electrification contracts; 
coordination with RDSO in respect of basic 
design and drawings and with Railway Board 
regarding policy deciSion; cadre cantrol. etc. The 
Committee are surprised at this reply of the 
Government, which goes counter to the views 
expressed bV the Member Engineering during 
evidence where he had' dearly admitted that 
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they had felt over the years that CORE was not 
br~l1g.lllg about the mUCh l'eswUl. 'l'ne Comrnit\;ee 
are, tht:refore. not satlslied wiw the W'guments 
advanced by the Government. They feel tnat ali 
the above iunctions of CORE cou~d be handled 
in the Railway Board. Tne Committee, therefore, 
reiterate their earlier recommendation that 
CORE should be disbanded and be made an 
integral part of the Railway Board to ensure 
an effective and expeditious management of all 
Railway Electrification Projects. 

However, the Committee find that almost all 
the trunk routes, expect these two have been 
electrified or are proposed to be electrified. For 
rapid socio-economic development of the area, 
fast movement of goods and passenger traffic is 
essential The Committee. therefore, desire 
that Calcutta-Madras and Madras-Bombay 
routes should also be electrified on a priority 
basis. In case it is not possible to start work 
on these trunk routes during the Seventh Plan 
due to paucity of funds, the Committee 
recommend that t~ electrification of ,-the above 
routes should at least be includM in the Eighth 
Plan. 1 

During their tour of North-Eastern States, 
the Comlllittee found that here is a feeling of 
isolation among the people because the region 
could not be fully integrated with the railway 
system Ctf the country. There is an urgent need 
for fast inter-State express trains to tap the 
immense potentialities for development of this 
area and for movement of essential coomodities. 
defence personnel and equipment to the strategic 
border areas. The Committee, therefore, desire 
that the Railways should also take up electrifi-
cation Ctf North-East Frontier route during the 
Eighth Plan. -------------------
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5 12 The cost of hauling traffic per 1000 GKM is 
Rs. 126.54 and Rs. 13.84 in respect of steam tr affic 
and electrified traffic movement respectively. 
Ke.Jping this high cost factor in view, the Com-
mittee had, in paragraph 3.38 of their earlier Re-
port, recommended that the process of phasing 
out steam locomotives should be accelerated and 
as an immediate measure, the co-existence of 
electric and steam traction side by side, parti-
cularly in the marshalling yards, should be 
totally stopped. They had also suggested that in 
such of marshalling yards, as fall in predomin-
antly electrified areas, steam tractions in yards 
should be done away on priOrity basiS, as such 
an action would remove problems connected 
with setting up of. overhead equipments (OHE). 
The Committee are not satisfied with the Min-
istry of Railway's reply that "it will not be 
immediately possible to eliminate steam traction 
on all predominantly electrified areas and in 
the marshalling yards falling in electrified areas 
as with the limited availability of diesel/elect-
ric locomotives, they have to be utilised to first 
meet,the priority needs in the overall interest 
of traffic." The date for eliminating the steam 
locomotives has been under constant revision 

( . all these years and against the target year for 
condemnation of all the steam locomotives by 
2013, it has been revised to 2005 and again to 
the year 2000 by which all the steam locomotives 
are proposed to be condemned. During evidence 
on "Rolling Stock Programme of the Railways", 
the Committee have been informed that the 
Northern and Eastern Railways have a large 
number of these steam locomotives only becausl' 
there are a large number of coal fields falling in 
Zharia area aDd the Northern Railway has a 
flat section. Whereas the Committee find some 

-_. __ .-------
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6 15 

"{ 16 & 17 
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Justification for having steam locomotives with 
the Eastern Railways, the logic for the Northern 
Railway does not seem to be quite convincing 
as the Railways have to lose heavily on transpo-
rtation of coal from the far off coal fields, by 
way of non-revenue 'traffic which was· 29.56 
million tonnes against the revenue earning 
freight loading aggragating to 277.75 million 
tonnes during 1986-87. Keeping in view the 
above facts, the Committee desire that the pro-
cess of phasing out of steam locomotives should 
be accelerated and as an immediate step, the co-
existen-ce of electric and steam tractions side by 
side and in the marshalling yards except in the 
case of Eastern Railways should be totally stop-
ped. This would result in creating extra freight 
loading capacity for the user sectors of the 
economy apart from reducing the cost of hauling 
traffic. 

The Committee would like to know whether 
product development. service engineering work 
and research work connected with uprating of 
horsepower of electric locomo.tives nave actually 
been transferred from ROSO to CLW. They 
would also like to be informed of the present 
stage of uprating the horsepower of electric 
locomotives WAG-5 from 3900 HP to 5000 HP. 

The Committee had in para 5.23 of their Re-
port. expressed the view that CLW should be 
asked to go ahead with uprating of indigenous 
electric loco 5000 or 600n HP and the Railways 
should not attempt to go in for manufacture of 
imported 6000 HP locos which would lead to set-
back to the Railways' indigenisation program-
me. They had. therefore. recommend~ that the 

.P. ~9. rndilln Railway YeaT Book 1986-111. 
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imports already ordered might be reviewed and 
cancelled, if possible. 

In spite of the above reeommeAdrU1on of the 
Committee. they learn that Railways have not 
only p1lwed orders for importing 18 Prototype 
loc()motives-six each of 3 different types for ex-
ten.h'e field trials, but have also placed additio-
nal orders for imports. The Committee cannot 
but express their strong disapproval of the de-
cision. of the Ministry of Railways to import 
these prototypes even before the matter could be 
considered by the Committee. They would like 
to know why the Ministry of Railways have de-
cided to flout the opinion of the Commltteewith-
out even apprising the Committee of the reasons 
for going in. for imports. 

In this connection, the Ministry of Bailways 
have informed the Committee that the question 
of application of equitable tari1T for Railway trac-
tion was taken up by the Railways with the Com-
mittee Of Secretaries who in turn have appointed 
a high power Committee chaired by Member, 
Thermal, CEA to go into the details of the Rail-
ways' problems and submit their recoD1menda-
tions. The Committee would Jlike to mow the 
latest position in this regard. 



PARTU 
MINUTES OF THE 46TH SITTING OF THE RAILWAY 
CONVENTION COMMI'ITEE HELD ON 25 OCTOBER, 191'8 

The F"rty-sixth sitting of the Railway Convention Commltt~G 
was held on Tuesday, the 25th October, 1988 from 15.00 hours to 16.00 
hours in Committee Room No. 50, Parliament House, New Delhi. 
The foliowing Members were present in the meeting:-

MEMBERS OF THE COMMI l '! EE 

1. Prof. N. C. Parashar--'n the chair 

2. Shri Vijay N. Pati1 
3. Shri Ram Dhan 
4. Shri Ram. Ratan Ram 
5. Shri Mostafa Bin QU3sem 
6. Shri Dharni Dhar Basumatad 
7. Shr~ Bhagat Ram Manhar 
8. Shri p. Upendra 

SECRETARIAT 

1. S!ui R. D. Sharma, Director Incharge (B) 
2. Shri D. S. Birwal, OSD 
3. Shri R. C· Gupta, F.C.O. 

As the Chairman, RCC ('ould not attend the meeting due 10 i!l-
ness of his father, he nominated Prof. N. C. Parashar to ace as 
Chairman for the sitting. 

At the outset one of the Members objected 'for holding the Sltt· 
ing of the Committee on Balmiki's Birthday. He was informed 
that Ih~ :lltting of the Committee was fixed for 28 October 1983 
but as dl;ected by the t'~~jrman, the date of sitting of th(' CClm-
mittee wa-. changed to 2.1 o<-tober 1988. 

The Committee then (:onsidered and adopted the dratt Ikrort 
on action taken by Government on the recommendations contained 
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rn the nfth Report of the Railway Convention Committee (1985) 
regarding Railway Electrification. The amendments/modifications 
made hy the Committee n(' shown in the Annexure. 

The Committee also authorised Shri P. Upendra, MP and the 
Chairman to make consequential corrections as might become neces-
sary 'and pre:!'ent the Report to the House. 

Therenlter. the Committee adjourned. 



AJI~\'EXVRE 

TIw lI,neMIIIf'lIIs/ modi/ieatiollS ,node by the Committee in tile Dr<4j1 Report 011 action taken 
h)' Government on the r.:co.nm~lIdlltjolls cOlllained in the Filth Report of tflr 

Railw'ry (;on"entioll Committee (1985) Oil lIai/way Elt'trifiealion 

Paae 

, 
I 
1 
:1 

PDra 

3 
3 
3 

Line 

5 
<) 

13 

For 

De/ele 24, 2S 
Delele 7 •. , ., , , , .. , .... , , .. 2(, 
1:.",' and 12 remi 7, 12, 24, 25. and 26. 
Paragraphs 0, 10. and II may be added 
after Para 8 at page 3 as enclosed and 
re-number Paragraph 9 as Para 12. 

Add after the re-numb:m:d paragraph 12, 
paragraphs B. 14. JS, J6 and 17 as 
enclosed and fe-number paragraphs 10 
and 1 J at pages 6 and 7 as paragraphs 
III and 19. 
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ENCLOSURE TO ANNEXURE 

ELECTRIFICATION OF TRUNK ROUTES 

(S. No.7-Para 3.25) 

~. In vil:w 0' the grc'\":l"'g traffic on the two trunk routes viz. 
Calcutta-Maaras and Ma;~·!·:.!::: ... Bombay, the Committee hac, in pGra-
graph :>.25 of their e&rlwl Report, recommended that the G('verr\~ 
ment should allocate and make available additional funds during 
the Seventh Plan to enable the Rilways to cotnmence electrifica-
tion work on these routes and complete it during the Eighth Plan 
period. In their reply, 1!1F' Ministry of Railways have stateu :hat 
the clecil'inc?tion of raih:'olY lines is carried out when found finan-
cially justified on the basis of the returns on the capital invested 
and that Calcutta-Madras and Madras-Bombay routes do not quali-
fy for being taken up for electrification in the Seventh Plan on this 
basis. I 

10. However, the Committee find that almost all the truak rout-
es, except those two, have been electrified or are proposed to be 
electrified. For rapid 8Ocio-economic development of 1M!J area 'falt 
movement of goods and passengers traftic is essential. The· CoD1-

mittee, therefore~ desire 1hatCakutta.Madrls ad Madral-lloatbay 
routes should also be electrified on a priority basis. -In case it ; is 
not possible to start work on these trunk roUtes durin" the Seventh 
PlaD cItle to paucity of Junds. the Committee recomb\end that the 
electrification of the above routes should at least be included in 'the 
Eirbth Plan. . , • • •• 

11. During their tour of Nvrth-Eaatern States, the Committee 
found that here is a feeling of isolation among the people because 
the region could not be fully integrated with the railway Hystem of 
the co~try. There is an urgent need lor .fast inter·State expres!I 
trains ·to tap the immense potentialitieH for development of this 
area and for movemeBt of \..'!;"ential commodities, defettce person-
nel and equipmenis to the. strategic horder areao;. The Committee, 
therefore, desire that the ·Railways !i:hould also take up electr.iflca· 
tion of North-East Frontier route during the Eighth Plan. 
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UPRATING OF ELECTRIC LOCOMOTIVES AT CHITTARAN,JAN 

LOC0l\10TIVE WORKSHOP 

(S. No. Z4 to 26-Paras 5.21 to 5.23) 

13. In their earlier Report the Committee had observed that the 
current de'.ii~'l ')f electrj(· lucomotives WAG-5 for 3900 HP with 
technology based on 1960 vintage was being uprated by the Chittaran-
jan Locontotive Workshop to 5000 HP at its works within existing 
equipmf'!1ts r"ld rlJarginal jn~uts. However, the Committee were 
told that 18 wototypes 6000 HP engines of 3 types were being 
imported from J8ip8n and Sweden. To avoid imports. the Com-
mittee bad desired that indigenisation efforts by SLW IRDSO to 
uprate the hT' of locorr.ot~ves produced at CLW deserved encour-
agement and needed to be pursued with vigour. Accordingly, it was 
suggested that for better results and convenience, the rese::lr.:h 

work ~'o:lnect.:d with upn4jng of horsepower of electric locomotives 
might be done close to shop floor level at CLW. 

14. In theIr l'erly, thp. Ministry of Railways have stated that 
'there Is :1 ~"!'Oposal to t';:llsfer product development and servke-
engineering work from RDSO to CLW. This is being examined 
and the views of the Committee about undertaking research work 
close to the shop floor level at CLW are noted.' ' 

15. The Committee would like to know whether product develop-
ment, service engineering work and research work connected with 
uprating of horsepower of electric locomotives have actually been 
tran~ferred from RDSO to CLW. They would also like to be in-
rotm~ of the present stagll of uprating the horsepower of 

. elecu-ic locomotives WAG-5 from 3900 HP to 5000 HP. 

16. The Committee had, in para 5.23 of their Report, expressed 
the "View that CLW should be asked to IZO ahead with uprllting o. 
indigenous electric loco to 5000 or 6000 RP and the Railway!t 
IIhOl.ld not attempt to ~ in for mantdacture of imported 6000 HP 
locos which would lood to !IIet-back-to the RnilWaY5 ,indiienisation 
programmf'. They had, therefore, recommendP-d tl1"t the ;mports 
alrea,'y ordered might be reviewed and cancelled, if possible. 
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17. In spite of the above l'ecommendatioll of the Committee, they 
learn that Railways have not only placed orders for importing 111 
Prototype locomotiveti-6ix e&ch of 3 different types for extensive 
field trials, but have also plaCed additional orders for imports. The 
Committee cannot but express their strong disapproval of the deci-
sion of the Ministry of Railways to import these prototye even be-
fore tIM! matter eould be considered by the Committee. They would 
like tn know why the Mini.,try of Railways have decided to flout 
the op'lnion of the Committee without even apprising the Com-
mittee of the reasons for &,oing in for imports. 
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